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(a) whether Sikkim has limited facili-
ties for schools, technical/technological 
institutes and higher education; and 

(b) whether Government propose to 
set-up a university in Sikkim with new con· 
cepL aims and objects to look aft er all the 
educational needs of the region on innova-
tive and pragmatic bas!s under the new 
Education Policy to speed up development 
of this Stat e7 

THE MINISTER OF STATE IN THE 
DEPARTMENTS' OF EDUCATION ANt> 
CULTURE (SHRIMATI SUSHILA ROHA-
TGI) : (a) According to information avai-
lable, there are 10 Higher Secondary 
Schools in Sikkim with an enrolment of 
about 1,000 students. There is one 
Government College with an enrolment of 
350 stlidents and a Law Coli ege wi th an 
enrolment of 137 students. There are no 
Technical/Technolog ical institut ions in the 
State. 

(b) Presently there is no proposal 
'under COT'sideration of the Government to 
set up a separate university in Sikkim. 

Declaration of national highways in 
Andbra Pradesh 

2635. SHKI E. AYYAPU REDDY: 
Wil1 the Minister of TRANSPORT be 
pleased to state 

(a) whether the Chief Minister of 
Andh~a Pradesh in his memorandum sub-
mitted to the Prime Minister 00 30 Octo-
ber, 1985 had represented that no road 
had been taken under the Nat ional High-
ways Syst em since 1946 in Aodhra Prade~h 
and whether accordir g to a formula devi-
sed by the Indian Roads Congress, Andhra 
Pradesh should have 5540 kilometre of 
National Highways as against the existing 
2350 kilometres; 

(b) whether the Chief Minister in his 
memorandum proposed 10 State roads to 
be given the National Hiahways status; 
and 

(c) if so, the reaction of Govoroment 
thereto? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL) : (a) & (b) Yes, Sir. 

(c) Owing to severe reSOurces cons-
traint, it is not poss ibl e at present to dec-
lare any new road as a National Highway 
in any State, inc1uding Andhra Pradesh. 

Sanskrit Universify a tRam tek (Maba. 

rasbrta) 

2636. SHRI BANWARI LAL PURO. 
HIT : Will the Minister of HUMAN 
RESOURCE DEVEI.OPMENT be pleased 
to state : 

(a) whether Government propose to 
estab]jsh a Sanskrit University at Ramtek 
in Maharashtra State; 

(b) whether Government have received 
any representation in this regard; and 

(c) the decision taken by Government 
thereon? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA ROHA-
TO!) : (a) No such proposal is under the , 
consideration of the Central Government. 

(b) and (c) Suggestions are rece ived 
(rom time to time for establishment of a 
Sanskrit University at Ramtek in Maha-
rashtra. These suggestions are forwarded 
to the Government of Maharashtra for 
appropriate action .. 

[Trans/at ion] 

Coostruction of a bridge over Ghagra 
River at Majhi on U.P., Bihar ~rder 

2637. SHR( JAGANNATH CHOU. 
DHARY: 
SHRI KRISHNA PRAJ"AP 
SINGH: 

Will th.e Minister of TRANSPORT 
be pleased to state: 

(a) whether GOvernment have accorded 
&aoctiOD for CGOstruction of a br.idge ~ver 
a_a at Najbi OD tile bor41Ol' •• f VMar 
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Prade~h and Bihar connecting Balia and 
Chapra; 

(bl if so, when did Government accord 
sanct ion and the tar~ fh:ed for comple· 
tion of the construct ion work; and 

(c) the ceiling fixed for expenditure to be 
incurred on the construction of the bridge? 

THE MINISTER OF TRANSPORT 
(SHRl BANS} LAL): (a) Government of 
India approved a loan assistance of Rs. 
4.50 crores for construction of a bridge 
over river Ghagta near Manjhighat on 
Bllti a.Chapra road on the border of Uttar 
Prad~sh an 1 Bihar ~tates under tbe Cent-
ral Aid Programme of loan assistance of 
Inter-state and economic importance. 

(b) Government of Uttar Pradesh, who 
are responsible for the execution of the 
bridge, have submitted a detailed e~timate 
for sanction of the Government of India 
aDd the same is at pre~ent under 'Process. 
It may take about 4 years to compl ete the 
bridge from the date of award of the work. 

(c) The estimlted cost of the bridge il 
Rs. 1 1.00 crores out of which the Govern. 
tllOnt of India will provide a 103n assistan-
ce of Rs. 4.50 crores and the balance cost 
as well as excess, if any, is to be shared 
equally by the State Governments of Uttar 
Pradesh and Bihar. 

[English] 

Edueational institutions In tethnically 
profe.iena1 fields for catering to foreign 

demand 

2638. SHRI R. PRABHU: Will the 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state: 

(a) "hether it is a fact that there is a 
If eat demand for IndiaD technical perla-
nnel such as doctors, cnaineers etc. in 
foreian countries; 

(b) whether these persons remit sub· 
stantial amount of foreiltl exchange; 

(c) whether there is unemployment of 

these highly technical1y qua1ffied persons 
in India; an d 

(d) whether Government propose to 
consider opening of private educational 
institutions in technical]} profe~sjona) 
fields with the excJul)ive obiect of catering 
to foreign demand and reducing un employ~ 
ment and earning foreign exchange? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMA TI SUSHILA ROHA-
TGI) : (a) The demand ha~ been fluctuat-
ing. . 

(b) Those who are emp10yed abroad 
do remit foreign eXchange. 

(c) The employment of highly techni-
cally qualified person;, 0!1 the whole, is 
Dot inadequate in India. 

(d) No, Sir. 

Assistance to states (or constructiob of 
field channels 

2639. SHRI JAGANNATH PATT-
NAIf{ : Will the Minister of WATER. 
RESOURCES be pleased to state: 

(a) the details regarding the total amo-
unt given to various State Governments as 
Central grant during 1984·85 for achiev-
ing the target for construction of field 
channels; 

(b) whether it is a fact that most of 
the State Governments have not been abJe 
to utilise even 50 per cent 0' Centra 1 
~rant given for the purpose; 

(c) if so, the names of those States. 
. , 

and 

(d) what action Union Government 
propose to take in this regard? 

THE MINISTER OF WATER RESOU. 
RCES <.SHRI B .. SHANKARANAND) : 
(a) Detatls are gIVen in Statement given 
below. 

(b) to (d) Central assistance is releas d 
on a matching basjs to the States .:d. 




